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(e) the amount of compensallon 
paid by Government; and 

(f) the number of Railway servants 
found guilty of these accidents and 
convicted in law courts or dismissed 
!rom service as a result of departmen ­
tal action taken a11ainst them? 

The Deputy Minister of Kallways 
and Transport (Shri Alace,san): (a) 

16 serious accidents i..e., accidents to 
trains canying passengers nltended 
with loss or human life and/ or griev­
OU-! hurt and/or dama1e to railway 
property to the value of approximately 
Rs. 20,000 or over, in each case. 

{b) 209 persons were Injured, viz., 
40 grievously an<i 16A with minor in­
juries. 

(r) 46 persons Jost their lives. 

(d) The approximate cos\ of damage 
to Rai I way property wns Rs. 5.93,500. 
The damage to privat.<, property, as far 
.is known. amounted lo Rs. 7.600. 

(e) Rs. 1,04.578. 

(f) Out of the lo accidents referred 
to in the reply to part (a) above. no 
railway staff was held responsible in 
II cases. ln the remaining 7 coses. H 
members of the staff were held res­
ponsible. The _position in respect cf 

disciplinary action a1ainst them Is ns 
follows:-

l)iHr:ipUnary "cliou,-· 

( i) .\ wuiting roi<uiL of 
l'olieo ,.,rOIOl! u · tion"' in progre,," 
in Cott rt.II of 
law ... 

(ii) In procee.> finaliaa, 
tion 

(iil) Already t..ite , (a 
c&11e of , ,,,·ere 
wan,ing) 

(fo� Killed in th,• &c· 

cident lt!<elf 

TOTAL 

N..,11i,., of 
'"-""'" of 

llailw·,y .,'1/J .... 

10 

2 
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317, Shrl T. N. Siacb: Wlll the 
Mlnistur of Food Pel Aartn)tllre be 
pleased to state: 

(a) the number of persons oo full 
raUon in urban. areas In January, 1952 
and In August, 11,152; and 

(b) the PoPUlallon covered by. AJ>. 
Schemes and on full ration lo rural 
areas respectively In J&�!ll'Y, 1952 
and in Au,ust, 1952? 

Tbr Ml:Disler of Foocl and Acricu l ­
ture CSbrl Klclwal): (a) and (b). A 
statement giving the Information is 
placed on the Table of the House . .. __ _ 

STATEMENT - ---- ·-- - -- -
I 

Populationco,ered by Rural rationtna 
I PopuL,iion OU full ration · -- -----· ··-

Month" in urbRn Aree., ' I By A.P. llebemea and I By fwl 
, relier quota �hop& ration 

- - -- - -- ·- - . -·I . -- --- ----- · - ---
January 1962 39,080,000 '6,899,000 7,IWIS,000 
At,guat J Oti2 2,,101,000 80,896,000 7,703,000 - -- -- -- --·--- -- -- --· - - ---------- - ---- ·------ -

FORD FOUNDATION ASSISTANCE SCHEME 
{TRAINING CENTRES) 

111. 8111rl B. It. Das: Will the Minis­
ter of Food ancl Arrlculture be pleased 
to state : 

(a) the total number of workers 
1rained so far in the live Tralninti 
Centres under the Ford Foundation 
Assistance Scheme; 

(b) how thelr services have been 
utilized; and 

(c) whether the project areas have 
their worker� trained In the Training 
Centres? 

Tile Mllllater ol Food and .\irtcul­
ture (Shrl Kldwal): (a) Sevcnty-nli:<!. 

(.,  1 l'lh ... lun· ,· h.·.·n Mllplo�·0d i11 lh(' 
C:-111rnn11nlty Projects. 

(1•) The Intention is \hot 1111 the 
101orkers ln the Community Project 

Areas should ultimately receive exten­
sion training in -the trainln11 centres. 
To begin with, however, as alnwlta­
neous training for all the personnel re­
quired in the Project Areas Is not pos­
sible. some staff mainly drnwn from 
the State Departments of Afrlculture, 
Co-operation and Education. have been 
appointed to man the Projects. In addi· 
lion to those trained at the extension 
training centres. 

PIT-HEAD BATHS 

319. Sbrl N. P, Slaha: (a) Will the 
Minister of Labour I>,: pleased to state 
what amount has -been paid to the 
Colliery owners of Blhar by way of 
subsidies towartls Mostructloo of pit­
heatl hath� In th� year• 1951 and 1952? 

(b) How ma111 pit-head batbs haw 
been made tn those years In ... Blhar 
and ID wblcb Co1.llerlt1? 
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The Minister ol r.abour (Shrl V. V. 

Gld): (a) No subsidy w11s paid to any 
colllery. 

(b) Six and eleven res�ctlvely at 
the following collleries:-

1951 
Ekra Khas. 
Lodna. 
Bhulanbararee. 
Ben&al Jharla. 
Jo,ta. 
Slrka. 

19S2 
Noondlh..Jeetpur. 
South Balliary-Kondwadih. 
Gulfarbarl. 
Jea lgora Bararee. 
Bhutgorla. 
Ne•,: :1:::·:ne. 
Khar� 
Loyabad. 
Saltore. 
New Bansdeopur. 
Dhansar. 

RAw Jun (COST OF PROD0CT10N) 
3%0. Shrl L. N. MJllara: WW the 

Minlater of hod &Del A,rtcuJtare be 
pleuecl to state the coat of p_roducUon 
of raw jute per maunc1 In Inclia In the 
yean !931 and 19&2! 

Tbe Mlalster of Food &Del AITIA,uJ.­
htt (Shrt Kldwal): Cost of oroductlon 
of jute would vary from fle!d to field 
and variety to vuriety, The Indian 
Central Jute Committee have complied 
some data for certain centres which 
show that In 1951 the averaae cost of 
production of jute for \hose centres 
was about Rs. 29. The figures for 
1952 are not yet available as the col· 
lectlon of all n-ssary data has not 
yet been complet.M. 

TH!rT FROM l<.AILWAY WACONS 
321. Sb.rt N. P. Sinha: WU the 

Minister of Rallwaya be ple�s�d to 
state: 

(a) the numw of thefts of con­
signed goods from Railway wa1ons 
reported during th., months of May. 
June, July and August. 1952 from 
l!!ostcm Railways; and 

(b) the total amount of loss caused 
to this Railway due to the thef· s? 

The Deputy Mlal�ler of R:,ttway� 
and Transport CShrl Ala,-an): '3) 

'l'hc number of thefts of good,, from 
wa1ons on the Eastern Rail\'. ay re­
ported during the months of May. 
.Tune. July 3nd Aur:,'usl 19�2 ·.iva� 288. 
!167. 3�1 and 273 reKl)«tively, 

(b) The total cstimakd loss on uc-
1·ou11l .,; these !hells is Rs. 2,87 .�lia. 
As claims on aceount of prov�d runnin1 
train thefts will be repudiated, the 
actual Juss to be borne by the Railway 
cannot be ascertained ot this stase. 

MINOR IRRICATION WORKS 

122. Shd San,anna: Will the Minis• 
ter of Food and A,rlculture be pleaa­
ed to state: 

(a) the total amount.I spent on the 
Minor Irriaatlon works w1dcr the (n­
tenslve Cultivation Scheme In each 
State of the Indian Union· durln1 the 
years 1947-48, 1948-49, 1949-50, 1950-
51 and ·1951-52; and 

(b) what is the ratio between 
contributions ot Government and 
thoae ot ryots in the expenditure• dur­
ln,i the ;ame period? 

Tbe Mlnlater of Food 1111d A,rlcal­
ture (Sbrt JUdwal): (a) A statement 
showing the expenditure Incurred by 
the Government ot Indin on minor 
lrrieation works in each State from 
1947-48 to 1!151-52 is placed on the 

Table ot the House. [See Appendix V, 
annexure No. 26] 

Fi_eures of sanctioned expenditure 
have been 1ivcn wherever the fl1ures 
of actual expenditure have not yet be­
come available. 

(b) Contributions towards expend!· 
ture are taken from ryots only In res­
pect of 'private' schemes. InformR­
tion regordin1 the actual contributions 
taken is not available. 

MtlltMUM WAC!S Acr 
323. Sbd Balwaat Sinha Mebta: 

Will the Minister of l.abollr be pleaa­
ed to state what are the steps taken 
by Government to enforce the pro­
vLdons oaf the Minimum Wages Ac,t, 
1948, to the mining labour in India 
and particularly in Rajasthan? 

The Minister of Labour (Shri V. V. 
Girl): The Minimum Wages Act 19�8 
is applicable to employment in any 
mica works. These works are ·'n the 
States ot Madras. Bihar. Ajmcr ancl 
Rajaslhan. Th!! i,owers of the Centrul 
Government to fix minimum rat�s of 
wagcf; for mh:a mine workers have 
been delt>i;:,tc,l to Stale Govtrnmcnts 
� nd they have fixed these rates uncler 
the- eriartmc.'nl. 

MICA �"!na:�; (Arc�otNTS) 

3Zf. Shrl B2lwant Slnb:I. Mf'hta: 
(a) Will the M:nisler or Labour be 
pleased to state the nu.mber of cuu1l­
tics nnd acclct,� o(� whtrh occurred Jn 
mica mines in the Slates of Bihar. 
Madras and RaJnsthan durln1 the laat 
flYc 1'0rs? 




